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ORDER 

Heard Sn A K Dave learned COUI'IS$I fOr lhe applicant 

and Sn V V Mtshra teamed counsel for the respondents 

2 The undasputed fact rs that D P C an thrs case has been 

held on 22 07 2005 by thts respondenl$ have compJted wtth 

the order of thas Tnbunal passed tn 0 A NO 352104 deaded 

on 08042004 

3 tn vtew of lhrs contempt application 1s ~ 

Notices ISSUed are discharged 

Mamber.J 

ManishJ.. 


